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O R D E R 
 

18.09.2019   -  Learned counsel for the appellant seeks and is granted 

extension of time by one week to rebut the affidavit filed by the Respondents.   

2. Post the appeal for orders on 15th October, 2019. 

 

 

 

 
(Justice Bansi Lal Bhat) 

Member (Judicial) 

 
 

 
 

(Mr. Balvinder Singh) 

Member (Technical) 
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